Written Answers [ 17 NOV. 1970]
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tfTHE MINISTER OF REVENUE AND
EXPENDITURE IN THE MINISTRY OF
FINANCE (SHRI VIDYA CHARAN SHUK-
LA): (a) It is not possible to furnish the value
of goods si niggled into India. The value of
j;00ds sei ed under the Customs Act from
1767 to 19 0 (upto August) is given below: —
Year Value of goods seized
(Rupees in erores)

T 1640

19-39

1969 25-01

1970 (up to August) 15-43
Smuggled good- ate seized at numerous
places within the country and on the sea coast
and along he land border. The western co.ist
of India, particularly the areas in and around
Bombay, are specially involved in smtég]glmg.
Geld, wrist watches, synthetic yarn and fabric

are articles commonly smuggled into India.

1967
1968
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(b) Government are aware that smuggling
of foreign goods from Nepal into India is
takln% place through the border. It is not
possible lo indicate the extent of smuggling.
The value of goods seized on the Indo-Nepal
border is as under: —

1967 Rs- 5-87 lakhs

1968 25-73
1969 »47-96
1970 (up to September) ,41-54

The seized goods consist mostly of
consumer goods such as woollen and
synthetic fabrics, metallic yarn, fountain
pens, cigarettes, cameras, blades, watches,
transistors, cosmetics and playing cards.]

KovALAM BEACH PROJECT

371. SHRI THILLAI VILLALAN: Will
ihc Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

fa) whether Government have any propo-
sal to start work on the Kovalam Beach
Project this year; and

(b) if so, what are the details thereof?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) and (b) Yes, Sir. Tenders have been re-
ceived for the construction of 40 cottages, a
100-room hotel and a beach service centre,
and it is expected that the work will start by
(he end of the year.

DoNATION FROM U.K.
RELIEF

372. SHRI THILLAI VILLALAN: Will
the Minister of FINANCE be pleased to
state:

h (@) whether the Government of India
ave

recently received any donation from the
United Kingdom for flood relief; and

(b) if so, what are the details thereof?

THE MINISTER OF REVENUE ANI1
EXPENDITURE IN THE MINISTRY OF
FINANCE (SHRI VIDYA CHARAN
SHUK- .

LA): (a) No. Sir.

(b) Docs not arise.

FOR FLOOD

MERGER OF INSTITUTE OF CHARTERED
ACCOUNTANTS AND INSTITUTE OF COST
AND WORKS ACCOUNTS

378. SHRI THILLAI VILLALAN: Will
the Minister of COMPANY AFFAIRS be
pleased to state:

g) whether there is any proposal under

overnment's consideration to regularise the
profession of Accountancy by

%Hel Institute of Chartere
e

mergin
Accountants an
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Institute of Cost and Works Accountants;
and (b) if so, what are the details thereof?

THE MINISTER OF COMPANY AF-
FAIRS (SHRI K. V. RAGHUNATHA
REDDY): (a) Yes, Sir.

(b) The proposal is still at a preliminary
stage of consideration and Government expect
to have some consultations with the Institute
of Chartered Accountants of India and the
Institute of Cost and Works Accountants of
India on the subject.
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+[GRANT OF L.I.C. LOANS TO POORER
SECTION

374. SHRI1 J. P. YADAV: Will the Minister
of FINANCE be pleased to state:

(a) what are the details of persons, com-
panies, farmers, co-operatives, small scale
industries and large scale industries to whom
loans were advanced by the Life Insurance
Corporation during the last three years; the
amount of such loans and the percentage of
loans advanced to each of these categories;

(b? whether it is a fact that small farmers,
small shopkeepers, taxi drivers, rickshaw
pullers and some other such categories of per-
sons have not been extended loan favourably
by the L.1.C; and

[RAJYA SABHA]
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(c) what is the total amount of loan ad-
vanced to such categories of persons during
the last three vears?i

faret simmem & Trorea qar gy WAt (=
feoraxer o ) ¢ (%) @ () faady
g faw Atar fm & am A
& ag owfag A T T E Wi IuAm 2 A
HAT & qe 97 @ A S |

tfTHE MINISTER OF REVENUE AND
EXPENDITURE IN THE MINISTRY OF
FINANCE (SHRI VIDYA CHARAN SHUK-
LA): (a) to (c) The information as may be
available witli the LIC, is being collected and
will be laid on the Table of the House as soon
as it is available.]
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f[LOANS BY NATIONALISED
BANKS FOR PURCHASE  OF
TAXIS AND RICKSHAWS

375. SHRI J. P. YADAV: Will the Minister
of FINANCE be pleased to state the number
of taxi drivers and rickshaw pullers who have
been granted loans ta purchase taxis and
rickshaws by the nationalised banks so far in
each State and the details of the loans
granted?]
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